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LOK SABHA

Friday, September /, 1972/Bhadra JO,
1894 (SAKA)

The Lok Sabha met at Eleven o f the 
Clock

[M r  S p e a k e r  in the Chair]

OBITUARY REFERENCE

MR. SPEAKER : Hon. Members, I
have to inform the House of the sad demise 
of Major Hartnder Singh, who passed away 
at Amritsar on the 31st August, 1)72 at the 
age of 55. That has snatched away from us a 
very colourful and versatile personality.

Major Harinder Singh was a Member of 
the Central Legislative Assembly during the 
years 1946-47. He was my colleague for a 
number of years in the Punjab Congress and 
the Cabinet. Major Harinder Singh though 
came of an aristocratic family, was essenti
ally a man of the maises. He was patriot 
and a nationalist to the corc. Though he 
was a nominated Member of the Central 
Legislative Assembly, in the election to the 
office of the Speaker, he voted in favour of 
Shri Mavalankar and against the official 
candidate put up by the British Govern
ment. After Indpendence, he joined the 
Congress Party. He stood fast by pro
gressive and nationalist forces and occupied 
high offices both in the Congress organisa
tion and the Government. He was the 
President of the Amritsar District Congress 
Committee find member of the A.l.C.C. for 
many years. He was before the recent State 
election the leader of the Congress Legisla
ture Party in Punjab and also Leader of the 
Opposition. Earlier, he was also Revenue 
and Rehabilitation Minisiter in Punjab 
during 1964*67. He stood firmly through
out his life against communal and reaction
ary forces in the State. He had aa unflinch
ing faith in the masses and always espoused 
the causes of the downtrodden and the
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poor people. The void created by his death 
in Punjab will be very difficult to fill. He 
passed away so early and at the time when 
he was most needed.

We deeply mourn the loss of this friend 
and I am sure the House will join me in 
conveying our condolences to the bereaved 
family.

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS, MINISTER OF INFORMATION 
AND BROADCASTING AND MINIS
TER OF SPACE (SHRIMATI INDIRA 
GANDHI): Mr Speaker, Sir, yet another 
of out o'd colleagues has passed away. I 
associate mvself and the House with the 
sentiments you have expressed on the sad 
and untimely demise of M«*jor Harinder 
Singh who was a member of the Central 
Legislative Assembly in 194S-47. He did 
not come to this House after Independence, 
but was active in the political and public 
life of Punjab. He was Revenue Minister 
in Punjab from 1964 to 1967. Later, as the 
leader of the Congress Legislature Party, 
he was tlie Leader of the Opposition in the 
Punjab Assembly. 1 came to know him 
only in the last few years. Although a 
landowner and noted philanthropist, he 
appreciated that the times had changed and 
fully supported land reforms and other 
progressive measures. He had been ail mg 
for over a year, hut continued to take very 
keen interest in national affairs.

As you have pointed out, he was secu'ar 
in outlook and anxious to make mir society 
more ratio lal and modem. When he met 
me somefme ago he appeared to be in 
better health. So this news has come as a 
shock We deeply mourn the death of 
Major Harinder Singh. I request you to 
convey our deep condolences to the members 
of the bereaved family.

SHRI DINEN BATTACHARYYA 
(Serampui) : On behalf of our party I share
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the sntiments expressed by you and the 
P me Mt ' er at the Hidden dcnvse of 
M tjot Harinder Singh and .request you to 
convev our deep condolences to the bereaved 
f. mily.

SHRI S M BANERJEE (Kanpur) : 
On behalf of my group and on my own be- 
) alf I r.'q lest you to convey our sinccre 
con tele ices to the family members of Major 
Harirder Singh. You have said that he 
came from an aristocratic family but he 
was one of iho e who fought for the masses. 
This was an in lication that his heart was 
with the masses. 1 request 'ou  once 
a«ain to kin !Iy convey our heart-felt condo* 
lences to the bereaved fami’y*

SHRI R. P. ULAn S.NAMBI (Vc lo-e) : 
On behalf of the DMK party I would like 
to share the sentiments expressed by th: 
Prime Minister and other Memb rs of tins 
House and request you to convey our deep 
condolei ces to the bereaved family.

*ft TT*WTWT (H w ) : 3TWTST $
ar<T?ft <neT, =*t aft?: % vtzx

$TrS  f*r^ aft $3*  f ■f  I  w  %
forr st^h- *TcTT $ i # srfo appft 
«ref3rfo g aftr arwsj *rft?g
srsrpr Weft ewr srmaft ?tvr snre ^
«Ti  ITTSRTsff % *TT«T 3fq^ ^ t
$ i JrrV a m  s n w  |  %  $<rrfr *m^r;rr
3*% STt* *TcT'-cT qfTTR crvqf^Tl <ft «iw I

TT*? ST*rf (TOT): 3Tsir«r 
STTTcft* jftT $  ir^T

^t <tt artft sfto wtrifcfrT
w ?  w xm  $ art* ar<r % m w

*75TT fJTrft W^fTT 3*% *ft^ 
q fa fR  q f’sri #  I

PROF. MADHU DANDAVATE (Raja- 
pur): Sir, 1 and my party join in paying tri
bute to the memory of Major Har de Singh.

MR. SPEAKER : As a mark of respect, 
we may stand in silence for a while.

The hon. Members then stood in sile .ee 
for a shortwhile.

ORAL ANSWERS TO QUESTIONS

Saving of Foreign Exchange hi Sale of Grade 
Oil

*421. SHRI PRABHUDAS PATEL : 
W II the Minister of PETROLEUM AND 
CHEMICALS be pleased to state :

(a) whether India has earned a gross 
amoant of Rs. 10 crore.in foreign exchange 
in first six months of this year by the sale 
of crude oil from the offshore concession in 
Iran;

(b) if so, the break-up of this amount, 
country-wise; and

(c) what steps are being taken to earn 
more ?

THE MINISTER OF LAW AND JUS
TICE AND PETROLEUM AND CHEMI
CALS (SHRI H R. GOKHALE) :

(a) The gioss sale proceeds of this 
crude oil for the first six months of 1972 
have amounted to U.S. $ 10 52/ million 
(appox ), equivalent to Rs 7.^6 crores.

(b) It is not in the public interest to 
disclose the details of these international 
commercial transactions.

(c) HIPL would continue to lift the full 
quantities available to it from the aggregate 
production of crude oil in th s venture, as 
has been done in the first half of the year. 
Moreover, it is expected that more favoura
ble prices w*ll be obtainable in future.

11.08 hrs

[M r. D ep u ty  SPEAKER in the ChairJ

SHRI PRABHUDAS PATEL : May I 
know from the hon. Minister whether the 
recommendations made in the Malaviya 
Committee in regard to the Indian terri
torial waters and concessions secured abroad 
were examined and accepted by the Govern
ment and if accepted how many recommend
ations have been accepted by the Govern
ment ?

SHRI H.R. GOKHALE : The Malaviya 
committee report is yet under the exami
nation of the Government and the Govern
ment have not reached any conclusions.


